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..drawing upon your knowledge as Steel 

Minister. 

~  CHANDRAJIT Y ADA V: 'I hat 
is not just my knowledge. It is a docu-
ment of the country, I have personal 
knowledge because the report was 
prepared, but it is with the 1\Iinistry, 
'.They should know about it. 

''SHRI CHARANJiT CtiANANA: 1 

repeat having said that this quesion 
-does not have relevance· to the data 
required by the hon. Member. I am 
not questioning the report at all. I nm 
...also not questioning the availability 
of the data, as far as perspective plan-
ning is concerned, because it is a con-
tinuous process. But 1975-76 data 
might be an obsolete one. The second 
part of the question which the hon. 
Member had raised was the develop-
ment of the steel in!).ustry towards 
s elf-sufficiency to meet the require-
ment of the country, as far as steel is 
concerned. The hon. Members and the 
House would be knowing that the 
steel industry and steel plants in our 
countrv have, in fact produced a sur-
plus steel so much so, that we have 
todav steel worth Rs. 400 crores which 
we are selling. Secondly, we are 
chan!!ing the product-mixed so that 
we have impart substitution for the 
tyoe of steel that we are importing 
today. No.w tha t is a process whkh 
was already initiated and it will take 
i ~ t o complete import substitution, 
as f a r as meaningful substituion is 
concemed. 

Allocation of Levy CemellJt to ~  

and tiny cement bas·ed Industries 

+ 
*193. PROF. RUPCHAND PAL: 

SHiRI R. P. DAS: 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government are aware 
that <"offaf.?e and tiny cement bnsed in-
dustriPS were nro,viding cheap buil-
di ~ rnAterials for low budget housing 
and hutments besides provid;ng near-

ly one million jou5 throughout the 
country; 

(b) whether Government are also 
aware that as a result of new cPment 
policy these industries are closing 

down; and 

(c) if so, what steps have been 
taken to provide control (levy) cement 
to them? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SHRI 
NARAYAN DATT TIWARI): ( a ) to 
(c) Under the scheme of partia l de-
control of cement which has come ir.to 
effect from 28.2'.1982, no levy cement 
was made available  f or industrial 
units using cement as raw m at-
Tial. However, on receipt of 
representations from 1.he small 
scale industrsei and a number 
of Members of Parliament . it was de-
cided that small scale and tiny ilidus-
tries would be eligible for  levy cement 
as the new 20 Point Programme er:vi-
sages extending all facilities 1.o such 
industries to grow and update their 
tecbnol.ogy. The decision was anno.un-
. ced through a '.Press Note dated 
21.4.1982 a copy of which is laid on 
the Table of the House. rPZaced in 
Library. See No. LT-4299/82]. Since it 
has been decided to provide levy ce-
ment to su  h units at controlled pri- .. 
ces, the question of such units closing 
down on acc;ount of non-availa-
bility of cemenit at control  price does 
not arise. 

PROF. RUPCHAND PAL: The tiny 
and cottage fodustries, cement-based 
industries have been enjoying certain 
amenities since the days 0f indepen-
dence; and even in 1981, the Central 
Government had allowed 10 per cent 
of the cement quota as the reserve 
for the tiny and cottage industries, 
cement-based industries which are 
employing several thousands iQf 
w orkers in our country. M ay, I know 
from the hon. Minister-it is not men-
tioned in the Pre s note-whether h~ 

Government is prepared fo announce 
that the amenity of the 1981 period. 

that is. lo per cent reservaion for the 
r.em "lf-h:ised industrles would be 
continued? 
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SHR'I NARAYAN DATT TIWARI: 

We have not considered it necessary 
to fix  a per centage on this account, 
b 1t we have asked all the State 
G vernmen ts to provide this levy 
quota facility to all the small indus-

h i s which h ave been referred to in 
th quesLion. We have not received 
any complaint fr om ;iny scale indus-

trial units that they are not having 
this levy cement. If the hon. Mem-
ber has any reports with him we 
will be  thank ul to him if he fore-
wards them to us  for necessary in-
quiries and action. 

PROF. RUP CHAND PAL: In view 
of th e incidents of  large scale mal-
pract ices and blackmarketing after 
the  new cemen t  distribution policy 
was announced by the Government, 
may I  know from the- hon. Mfolster 
whether the  Government has got 

i. any monitoring cell to look into the 
large scale malpractices that are 
being indulged by the cement fac-
tories and unscrupulous traders of 
our country? 

SHRI NARAYAN DATT TIWARI: 
I will be thinkful if the hon. Member 
furnishes some details about these 
malpractices to which he has referred 
to because we have not received anY 

~ such complaints and there is little 
scope fo.r any blackmarketing-since 
our dual  pricing system has been an-
nounced. 

MR. SPEAKER: Shri R. P. DAS. 
Not here. Yes, G€etaji? 

~  GEETA MUKHERJEE: 
Will the Minister kindly inform the 
House, after the issue of the instruc-
tions what percentage of the levy 
suga r-not suger, cement. I would 
have been  happier bad it been sugar .. 

(Interruptions) 

MR SPEAKER: Sugar is. much 
sweeter. 

SHRIMATI GEETA MUKHERJEE: 
What is the percentage of the lev y 
cement that was allowed to thls cct:-
tag and tiny sector? 

SHRI NARA YAN DA TT TIW ARI: 
These details roust be available with 

the State Governments. We do not 
have all the details. But as I said, we 
have not received any 3ubstantive 
complaints from any small scale units,_ 
at least, on this matter 

Production of Aluminium 

*194. SHRI A. T. PATIL: Will the 
Minister of STEEL AND tvlINES be ~ 
pleased to lay a statement showing: 

(a) whether the i di~  produc-
tion of aluminium was hit by low 
production due to operation o.f the 
plants at a low rate of about 60 per 
cent of their capacity, on the average, 
during the past two years; 

(b) the reasons for ~ h 3 low op-· 
eratio,n of the plants; 

(c) steps taken by Government to · 
improve the situation; 

(d) the actual demand of aluminium _ 
during 1980-81 and 1981-82 and the 
projected demand during the next 
three years; and 

(e) the actual indigenous produc-
tion o! aluminimn during 1980-81 and 
1981-82 and expected pr.oduction dur-· 
ing the next three years? 

THE MINISTEFt: 
THE MINIST1R.IES 
AND STEEL AND 
MAT! RAM: DULAR! 
Yes, Sir. 

OF STATE IN 
OF INDUSTRY 
MINES ~ · 
SINHA): (a) 

(b) The majn -reason for low capa--
city utilisation is inadequate supply <Jf 
power to the aluminium smelters. 

(c) It has been decided in principle 
to set up a captive thermal power 
station to meet the full requirement 
of power by BALCO's aluminium com-· 
plex at Korba The concerned State 
Governments have also been requested 
to accord priority to supply of po,wer 
to the aluminium smelters. 

(d) and (e) A statement is laid on 
the Table of the House. 

Statement 

A Working Group for non-ferrou 
Metals ons tituted by the Planning 
commission in June, 1980 had project-




